IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERAB 2D BENCH
AT HYDERABAD,

OA.No,1580/94,
Date of order:4-6-26,

EBetweers-
DJbass e Applicant,
And
. _ . -.....-..\.c:u..JJUE.} ]
1. The. D61 'the Telecom District Manager,
Kurnool.
3, The Telecom District Manager,Bhupal Coemplex,
Kurnaol, '

3, The Superintendent (T.T.) and Inguiry

Officsr, Office of the Senier Superintendent

{(T.T. Kurneol,
Respondents,

LE N J

Counsel fer the Applicant @ Mr.K,Venkateswara Rae,
Counsel for the Respondents: Mr,N,V.Raghava Reddy

CORAMS =
HON'BLE MR.JUSTICE M,G.CHAUDHARY , VICE CHAIRMAN

HON'BLE SRI H.RAJENDRA PRASAD ,MEMBER (ADIMN.)

Hon'ble Tribunal made the fellewing erders-

sri K.Venkateshwar RaS,
applicant seeks withdrawal of the 0.A.en instructiens
of the applicant as stated 1

accerdingly, the O,A.is allewed to be withdrawn and

stands dispoesed of. . ﬁ“‘” M
- s
Dy;Registrar(Judl)

learned counsel for the

n his letter dated 3-6-1996.




0.A.NO.1580/94‘_ i - -

Copy tos- . .

1. The Divisional Engineer{Maintenance),
Office of the Telecom District Manager,

-7 Kurnecl, . .

2. The Telecom District Manager, Bhupal Complex,
Kurnool, ) T -

3. The 3uperintendent (T,T.) & Inguiry,
Officer, Office of the Senior Superintendent
(T,T.)Kurnoaol,
4, One copy to Mr.K,Venkateswara Rgo,advocate,
CaT ,Hyderabad.

-

5. One copy te Mr.N.V.Raghava Reddy,CGSC,
CAT, Hyd.

6, One spare cegy."
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Ordereg/ Jjected.
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COMPARED By APPROVED By

IN THE GENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDBRABAD

THE HON'BLE MR.JUSTICE M.G .CHAUDHART
’ CE-CHATRMAN

AND

THE HON'BLE MR.H,RAJENDRA Pam

-~

Da'teaﬁ -~ w1908

ORDER/W

MA/RIA/C.ANo, . N\

| 0.a.No, /5%/?(/\ - | ’
Thdo. shwps . '_

Admitfed ang Interim, Directimns
issued.

No erxder a§ to costs.
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